[ 19 December, 2023 ]

Appropriation Accounts (Civil) and Finance Accounts, 2022-2023 of Union
Government
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(i) Union Government - Appropriation Accounts (Civil) - 2022-2023; and

(i) Union Government - Finance Accounts - 2022-2023.
[Placed in Library. For (i) and (ii) See No. L.T. 10966/17/23]

Notifications of the Ministry of Finance
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(1) Notification No. 41/2023-Central Excise dated 18.12.2023 seeking to amend
Notification No. 18/2022-Central Excise, dated the 19th July, 2022, to reduce
the Special Additional Excise Duty on production of Petroleum Crude from
Rs.5000/MT to Rs.1300 MT and increase the Special Additional Excise Duty
from Nil/litre to Rs.1/litre on export of ATF, under sub-section(2) of Section
38 of the Central Excise Act, 1944.

(2) Notification No. 42/2023-Central Excise dated 18.12.2023 seeking to amend
Notification No. 04/2022-Central Excise, dated the 30th June, 2022, to
reduce the Special Additional Excise Duty from Rs.1/litre to Rs.0.50/litre on
export of Diesel, under sub-section (2) of Section 38 of the Central Excise
Act, 1944.

[Placed in Library. For (1) and (2) SeeNo. L.T. 10967/17/23]

MESSAGE FROM LOK SABHA
The Post Office Bill, 2023
MR. CHAIRMAN: Message from Lok Sabha. ...(Interruptions)... You must know

simple thing that you have to speak from your seat. ...(Interruptions)... Go to your
seat. ...(Interruptions)... Message from Lok Sabha. ...(Interruptions)...
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[RAJYA SABHA]

SECRETARY-GENERAL: Sir, with your kind permission, | rise to report that the Lok
Sabha, at its sitting held on 18" December 2023, has agreed, without any
amendment, to the Post Office Bill, 2023, which was passed by the Rajya Sabha at its
sitting held on 04" December, 2023.

REPORTS OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING
COMMITTEE ON HEALTH AND FAMILY WELFARE
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(i) 150" Report on Action Taken by Government on the
Recommendations/Observations contained in the 137th Report on the
Vaccine Development, Distribution Management and Mitigation of Pandemic
Covid-19; and

(ii) 151st Report on Implementation of Ayushman Bharat.

REPORT OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING
COMMITTEE ON AGRICULTURE, ANIMAL HUSBANDRY AND FOOD
PROCESSING
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..(Interruptions )..

STATEMENTS OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING
COMMITTEE ON AGRICULTURE, ANIMAL HUSBANDRY AND FOOD
PROCESSING
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